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Iavestment in Industrial Projects of
Karnataka State ‘

5954. SHRI G. Y. KRISHNAN: Will
the Minister of INDUSTRY be pleased
to state the proposals of the Central Gov-
ernment to augment investment in the
Central Industrial Projects in the State
of Karnataka ?

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDRES): The
list of Central Industrial & Mineral
Projects, under the large & medium
industries sector, in which the investments
will be augmented during the Fifth Plan,
is given in the Fifth Five Year Plan Docu-~
ment at Annexure 30 A (pages 132—142).
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Recruitment of Defence Personnel
in Sambalpur

5956, SHRI GANANATH PRADHAN;;
Will the Minister of DEFENCE
be pleased to state:

(a) whether Government have opened a
permanent office at Sambalpur, Orissa for
recruitment of Defence personnel; and

(b) steps taken to construct its own
buildings for that - purpose ¥

THE MINISTER OF DEFENCE
(SHRIJAGJIVAN RAM): (a) A tempo-
rarv Branch Recruiting Office has been
opened at Sambalpur (Orissa)on15-2-1977,
initially for a period of 2 years.

(b) This office has been provided with
hired accommodation. There is no pro-

posal, at present, under consideration to
construct a new building for it.
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Refund of Caution Money by
Sainik School, Kunjpura

5958. SHRI KRISHNA CHANDRA
HALDER : Will the Minister of
DEFENCE be pleased t~ state :

(a) whether the Sainik School, Kunj-
pura (Karnal) has not refunded the
caution money of the boys who passed
out from the schnol in 1975;

(b) if sc, the reasons thete of ; and

(c) what steps Gtvernment propose
to take to expedite the refund of caution
money ?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM : (a) Caution
money in respect of all the
boys who passed out from the Sainik
School Kunjpura in 1975 except 9, has
been refunded.

(b)and (c). These 9 boys were retain-
ed in the school in the Monthof May,
1975 for N.D.A. crachintg. These boys
were in  receipt of scholarship frem
Delbi Administration, Foer their stay
in the schnol for N.D.A. craching, a sum
of RS, 175/- per boy has been claimed
from Delhi Adminictration. As per the
agreement bond executed by the parcnts
at the time «f admissicn any amcunt
withheld or disputed by the Govt, is to
be settled by the parents/guardians. The
caution moeney in respect of these bcys
has theref-re, been withheld pending
sanction « f schelorship by the Delhi Ad-
ministration. The amcunt will be
refunded to the students on receipt of
scholarship frem Delhi Administration,

Since there has  been considerable
delay in settling this matter. it is being
tuken up at Gevernment leve]l with the
Delhi Administration,

Tribal Unrest

5959. SHRI GIRIDHAR GOMAN-
GO : Will the Minister of HOME
AFFAIRS be pleased to state

(a) the steps taken by the Ministry to
check the tribal unrect in the country ;
and

(b) the rcasons of the unrest ?

THE MINISTER OF HOME
AFFAIRS : (SHRI " CHARAN
SINGH): (a) and (b). The Govern-
ment do not agree that there is any tribal
unrestin the country. The Government,
are, however, anxious that develcpment
of tribal areas should receive high pricrity
and appropriate steps in this behalf
have becn taker,

Publication on Life and Activities
of NetaiiB Subhas Chandra
ose

5960. SHRI SAMAR GUHA : Will
the Minister of INFORMATION AND
BROADCASTING be pleased toState @





